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RAJYA SABHA

Thursday, the 14th August, 2014/23rd Sravana, 1936 (Saka)

The House met at eleven of the clock,

MR. CHAIRMAN in the Chair.

RE. DEMAND TO SUSPEND QUESTION HOUR TO TAKE  
UP THE CONSTITUTION AMENDMENT BILL

MR. CHAIRMAN: Hon. Members are informed that as announced yesterday, 
the time for giving amendments to the Constitution (One Hundred and Twenty-first 
Amendment) Bill, 2014, and the National Judicial Appointments Commission Bill, 2014, 
is up to 11.30 a.m. Thereafter, no amendments will be accepted. Members are requested 
to cooperate.

Now, Question No. 521. …(Interruptions)…

�ी नरेश अ	वाल (उ�र �देश) : आज �व
ेचन ऑवर नह�। ...(
यवधान)... आज �व
ेचन 

ऑवर नह�, सर। ...(
यवधान)... आज �व
ेचन ऑवर मत कीिजए। यह बहुत इ�पॉट#ट िबल है। 
...(
यवधान)...

SHRI DEREK O’BRIEN (West Bengal): Sir, the Parliamentary Affairs Minister has 
written to you. …(Interruptions)…

�ी सभापित : नह�, �व
ेचन ऑवर म& सब कुछ इ�पॉट#ट है। ...(
यवधान)...

�ी नरेश अ	वाल : सर, यह बहुत इ�पॉट#ट का-ंटी.ून अम&डम&ट िबल है। ...(
यवधान)...

�ी सतीश च�� िम�ा (उ�र �देश) : सर, का-ंटी.ूशन अम&डम&ट िबल ले लीिजए। आज 

�व
ेचन ऑवर नह� लीिजए। ...(
यवधान)... आज �व
ेचन ऑवर को िड-प&स कर दीिजए और 
का-ंटी.ूशन अम&डम&ट िबल ले लीिजए। ...(
यवधान)...

�ी नरेश अ	वाल : आज �व
ेचन ऑवर नह� लीिजए। ...(
यवधान)... आज इसे स-प&ड 

कीिजए। ...(
यवधान)... यह ि�िसड&ट नह� माना जाएगा। ...(
यवधान)... इसे ि�िसड&ट मत बनाइए, 
लेिकन ...(
यवधान)...

�ी सभापित : जो शै5ू6ड िबजनेस है, उसको चलने दीिजए। ...(
यवधान)... शरद जी, आप 

बताइए, आप �या कहना चाहते ह7।? ...(
यवधान)... One minute. …(Interruptions)…

�ी सतीश च�� िम�ा : सर, पहले का-ंटी.ूशन अम&डम&ट िबल ले लीिजए। ...(
यवधान)...

�ी नरेश अ	वाल : सर, पूरा हाउस यह चाहता है िक ...(
यवधान)...

MR. CHAIRMAN: One by one. …(Interruptions)… One by one. …(Interrup-
tions)… शरद जी, बताइए। ...(
यवधान)...
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�ी शरद यादव (िबहार) : सभापित जी ...(
यवधान)...

SHRI DEREK O’BRIEN: Sir, the Parliamentary Affairs Minister has written to you 
with a request to suspend Question Hour to take up the Bill. …(Interruptions)…

MR. CHAIRMAN: We have sufficient time to be able to do both. …
(Interruptions)…

�ी नरेश अ	वाल : सर, पूरा सदन चाहता है। ...(
यवधान)... आप पूरे सदन से पूछ लीिजए। 
...(
यवधान)... रे9युलेशन कर लीिजए। ...(
यवधान)...

�ी सभापित : आप ऐसा �य; कर रहे ह7? ...(
यवधान)... शरद जी, आप बताइए। 
...(
यवधान)...

�ी शरद यादव : सभापित जी, ...(
यवधान)... व ेबठै&, तब तो म7 बोलू।ं ...(
यवधान)...

MR. CHAIRMAN: Please sit down. …(Interruptions)… Please sit down. …
(Interruptions)… One minute, please.

�ी शरद यादव : सभापित जी, यह िबल बहुत मह=वपूण@ है। यह बहुत इ�पॉट#ट िबल है और 
इसको एक घंटे म& पूरा करना है और सरकार की भी इBछा है िक एक बजे तक इसको पूरा 
करना है। ...(
यवधान)... सर, यह िबल जो है, इससे देश के लोकतंC का जो इतना बड़ा खंभा है, 
उसके बारे म& एक रा-ता िनकालना है। तो इस पर सारे लोग; की बहस और राय आनी चािहए, 
तो इसके िलए थोड़ा समय चािहए। मेरी आपसे िवनती है िक अगर सरकार एGी हो, तो जो 
�व
ेचन ऑवर है, इसको ...(
यवधान)... इसम& कोई हज@ नह� है। ...(
यवधान)... 

�ी सभापित : �काश जी, आप �या कहते ह7?

सूचना और �सारण मं�ालय के रा!य मं�ी; पय"वरण, वन और जलवायु पिर वत&न मं�ालय के 

रा!य मं�ी तथा संसदीय काय& मं�ालय म* रा!य मं�ी (�ी �काश जावडेकर) : सभापित जी, अगर 
सदन की इBछा चचI करने की है और िबल सचमुच मह=वपूण@ है, तो आज �व
ेचन ऑवर को 
िड-प&स िकया जा सकता है। ...(
यवधान)... यही तो हमारी भी इBछा है। ...(
यवधान)...

MR. CHAIRMAN: One minute, please. …(Interruptions)… आप बताइए, आप �या 
कहना चाहते ह7?

�ी �काश जावडेकर : यह पूरे सदन की इBछा है। ...(
यवधान)...

�ी सभापित : एक िमनट। ...(
यवधान)... आप बठै जाइए, Jलीज़। ...(
यवधान)... Please sit 
down. …(Interruptions)… Don’t keep standing. That is not correct, please sit down. 
…(Interruptions)…

�ी मधुसूदन िम-�ी (गुजरात) : सर मुझे इसके बारे म& नह� कहना है। लेिकन आज �य;िक 

जीरो ऑवर नह� होने वाला है, इस वजह से म7ने यह मुMा उठाया है िक ...(
यवधान)...
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�ी सभापित : ...(
यवधान)... अगर आपको बोलना है, तो आज जीरो ऑवर म& अपना सवाल 

उठाइएगा। ...(
यवधान)... वह इस वN नह� उठाया जा सकता। ...(
यवधान)...

�ी मधुसूदन िम-�ी : सर, आज जीरो ऑवर नह� होने वाला है, ...(
यवधान)... इसके िलए म7 

यह मुMा अभी उठा रहा हंू, सर। ...(
यवधान)...

MR. CHAIRMAN: See, this is not Zero Hour.

SHRI MADHUSUDAN MISTRY: Sir, give me only two minutes, I don’t want 
more time.

MR. CHAIRMAN: What do you want to say? Can you just mention the subject?

�ी मधुसूदन िम-�ी : मुझे दूसरा कुछ नह� चािहए। ...(
यवधान)... जीरो ऑवर ...(
यवधान)...

MR. CHAIRMAN: What is the subject?

�ी मधुसूदन िम-�ी : सर, सवाल यह है िक िकतने िदन; से पािक-तान र&जस@ भारत की 
सीमा पर, एल.ओ.सी. के अQदर ह7? ...(
यवधान)...

�ी सभापित : उसे आप जीरो ऑवर म& उठाइए या -पेशल म&शन दीिजए। ...(
यवधान)...

�ी मधुसूदन िम-�ी : वहा ंपर वॉयलेशन हो रहा है। ...(
यवधान)... आप सुन लीिजए, सर। 
...(
यवधान)... यह बहुत जRरी है। ...(
यवधान)...

MR. CHAIRMAN: Okay, fine; thank you. …(Interruptions)…

�ी मधुसूदन िम-�ी : सर, आप मेरी बात तो सुन लीिजए। ...(
यवधान)...

MR. CHAIRMAN: I can’t give Zero Hour time today. …(Interruptions)…

�ी मधुसूदन िम-�ी : सर, वहा ं बी.एस.एफ. के जवान मारे गए ह7। ...(
यवधान)... �ाइम 

िमिन-टर ने वहा ंपर ...(
यवधान)...

�ी सभापित : ठीक है। ...(
यवधान)... आप -पेशल म&शन दीिजए। ...(
यवधान)...

SHRI JAGAT PRAKASH NADDA (Himachal Pradesh): No Zero Hour today, Sir.

�ी मधुसूदन िम-�ी : अगले 15 अग-त को ...(
यवधान)...

�ी सतीश च�� िम�ा : सर, हम का-ंटी.ूशन अम&डम&ट िबल की बात कर रहे ह7 और ये 

...(
यवधान)...

MR. CHAIRMAN: Thank you. …(Interruptions)… Please don’t take the precious 
time. Please sit down. …(Interruptions)… Please sit down. …(Interruptions)… बठै 

जाइए। ...(
यवधान)... This is not going on record. Why are you unnecessarily 
interrupting? Please sit down. …(Interruptions)… Please sit down. …(Interruptions)…
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SHRI MADHUSUDAN MISTRY:*

MR. CHAIRMAN: Please sit down. There is no Zero Hour today. 
…(Interruptions)… You can’t impose Zero Hour on us. I am sorry. …(Interruptions)… 
आप बठै जाइए। आप �या कर रहे ह7? ...(
यवधान)...  Please sit down. …(Interruptions)…

�ी सतीश च�� िम�ा : सर, यह कौन-सा तरीका है? ...(
यवधान)...

�ी नरेश अ	वाल : काGेंस यह जान-बझूकर कर रही है। ...(
यवधान)...

MR. CHAIRMAN: One minute. …(Interruptions)… Please sit down. …
(Interruptions)… I have not called you. …(Interruptions)… Please let me work it out. 
Hon. Members, please sit down. …(Interruptions)…

SHRI P. RAJEEVE (Kerala): Sir, I have one point.

MR. CHAIRMAN: What is your point?

SHRI P. RAJEEVE: Sir, the point is, we are ready to discuss the Bill. We want a 
detailed discussion on the Bill. But, as per the rule, Sir, a motion should be there to suspend 
the Question Hour. Then, I request the Government to move a motion for suspension of 
the Question Hour.

MR. CHAIRMAN: We are not talking of suspending the Question Hour. So, 
don’t make a motion. …(Interruptions)… Question No. 521. Let it be answered. …
(Interruptions)…

�ी नरेश अ	वाल : सर, अगर पूरा सदन सहमत है ...(
यवधान)...सर, पूरे सदन पर चेयर 
की इBछा थोपी नह� जा सकती है। ...(
यवधान)...

DR. V. MAITREYAN (Tamil Nadu): Sir, we urge you to suspend the Question 
Hour. …(Interruptions)... Sir, all political parties unanimously request you to suspend the 
Question Hour. …(Interruptions)…

SHRI JESUDASU SEELAM (Andhra Pradesh): Sir, how long will it take? The 
hon. Minister should come out with a correct date when these two reports are going to be 
finalized? ...(Interruptions)...

MR. CHAIRMAN: I have great respect for you, but ...(Interruptions)...  But you 
can’t speak for all political parties. ...(Interruptions)... I am sorry. Please allow the 
Question Hour to proceed. ...(Interruptions)... One minute, please. ...(Interruptions)...

SHRI JESUDASU SEELAM: What are the contents of it so far? It is difficult for the 
administration of Andhra Pradesh and Telangana. ...(Interruptions)...
*Not recorded.
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MR. CHAIRMAN: One minute. एक िमनट बठै जाइए,  the expressed anxiety about 
availability of time for the Constitution (Amendment) Bill and the associated Bill has 
been discussed threadbare. We have enough time. The time allotted will be taken for it. 
शरद जी का जो Jवाइंट  and we have enough time. We will have sine die in the afternoon, 
as has been suggested by the hon. Minister for Parliamentary Affairs. So, there is no 
need for Members to get unduly anxious about it. We have time for both these things. 
We can do it. Let the Question Hour run. That is all. Thank you.

DR. V. MAITREYAN: You move the motion, we will all support it.

�ी नरेश अ	वाल : सभापित महोदय, म7 �-ताव करता हंू ...(
यवधान)...

MR. CHAIRMAN: You will not succeed in this. …(Interruptions)…

�ी नरेश अ	वाल : सभापित महोदय, मेरा �-ताव है ...(
यवधान)... म7 �-ताव करता हंू 

...(
यवधान)... मेरा resolution है ...(
यवधान)... Rल 267 के तहत मेरा resolution है 

...(
यवधान)... हम �-ताव कर सकते ह7, यह हमारा अिधकार है। ...(
यवधान)... हम �-ताव कर 
सकते ह7। ...(
यवधान)...

MR. CHAIRMAN: He has not moved the motion. ...(Interruptions)... He has not 
moved the motion. …(Interruptions)…

�ी नरेश अ	वाल : सर, हम �-ताव मूव कर रहे ह7। ...(
यवधान)...

DR. V. MAITREYAN: Sir, let him move the motion, and let the House decide on 
it. ...(Interruptions)...

MR. CHAIRMAN: No, you can’t move a motion verbally. ...(Interruptions)... I 
am sorry, you have not moved the motion. आप �-ताव  verbally नह� दे सकते ह7, आपको 
�ोसीज़र मालमू है, आप बहुत सीिनयर मे�बर ह7।

�ी नरेश अ	वाल : चेयरमनै सर ...(
यवधान)...

�ी सभापित : इसका �या फायदा है? देिखए अगर आप हाउस disrupt कर&गे, तो हाउस 

adjourn होगा। इससे �या फायदा होगा? 

DR. V. MAITREYAN: We want the discussion earlier, Sir.

MR. CHAIRMAN: No, no; you will get your discussion. …(Interruptions)…

�ी नरेश अ	वाल : चेयरमनै सर, एक िमनट मेरी बात सुन लीिजए। ...(
यवधान)...

�ी सभापित : देिखए, आप लोग एक िमनट सुिनए। केशव राव जी, कृपया आप बठै जाइए। 
कल शाम को आप सबने देखा िक िकतना अBछा िड-कशन हुआ। आज उसी तरह का िड-कशन 

होगा, काफी समय है, आपको कोई ]चता नह� है। We have discussed it in the morning 
meeting. Please allow the Question Hour to proceed. That is all. अगर आप इस तरफ, उस 
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तरफ, हर तरफ से disruption कर&गे, तो चेयर के पास कोई चारा नह� रहेगा, but to adjourn 
the House.

�ी नरेश अ	वाल : सर, यह disruption श^द िनकाल दीिजए, हम लोग disruption नह� 
कर रहे ह7। ...(
यवधान)...

�ी सभापित : तो आप �या कर रहे ह7? ...(
यवधान)...

�ी नरेश अ	वाल : सर, मेरी बात तो सुिनए। बहुत से सद-य; को एक बजे जाना है, उसके 

तमाम काय@_म बने हुए ह7, पूरे सदन की इBछा है िक Constitution Amendment Bill पर बहस 

शुR कर दी जाए और एक बजे तक इस पर वो]टग हो जाए। ...(
यवधान)...

DR. K. KESHAVA RAO (Andhra Pradesh): Sir, let me say one thing. 
...(Interruptions)... Please allow me. ...(Interruptions)...

MR. CHAIRMAN: One minute, please sit down. ...(Interruptions)... नरेश जी, 
कृपया आप बठै जाइए। ...(
यवधान)... One minute, please ...(Interruptions)... The schedule 
for the two Houses of Parliament is given by the Government. It is up to 14th of August 
unless changed again by the Government. यह कैसे िकसी मे�बर ने  presume कर िलया िक 

14th  का मतलब है 12 o’clock on 14th or 4 o’clock on 14th. ...(Interruptions)...

SHRI Y.S. CHOWDARY (Andhra Pradesh): Sir, that was the understanding 
yesterday. ...(Interruptions)...

MR. CHAIRMAN: The House has a practice. No, no; I am sorry. 
...(Interruptions)...

DR. V. MAITREYAN: Sir, schedule of Independence Day is also for 15th morning, 
and we have to reach our destination in the night. ...(Interruptions)...

MR. CHAIRMAN: I am working on the assumption that all this has been taken 
into account by the Government when announcing the schedule. We are all aware of it. 
We are all trying to finish it by early afternoon. …(Interruptions)… No, you can’t make 
that demand because it is not a valid demand. That’s all. …(Interruptions)... व&कैया जी, 
बोिलए।

THE MINISTER OF URBAN DEVELOPMENT; THE MINISTER OF 
HOUSING AND URBAN POVERTY ALLEVIATION AND THE MINISTER OF 
PARLIAMENTARY AFFAIRS (SHRI M. VENKAIAH NAIDU): Sir, nobody is in a 
hurry, neither the Government nor the Opposition, to my knowledge. But, yesterday, 
when this matter came in the absence of the Chairman, when the Deputy Chairman 
was presiding the House, the Members had expressed their concerns that they have to 
reach their destinations and be present for the flag hoisting ceremony in their respective 
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constituencies at DC Headquarters. That being the case, it was discussed yesterday and a 
broad consensus was arrived at that if we were able to conclude it by lunch time, it would 
be easy for the Members to leave for their respective constituencies. Accordingly, if I am 
right, the Secretariat can correct me, the Deputy Chairman had also announced that voting 
will take place at 1 o’ clock. That was announced ...(Interruptions)...We are not arguing 
with each other. So, you can put to vote what had been announced yesterday and if the 
House decides that we will be able to complete it by 1 o’ clock and have voting and after 
that hon. Members can leave, I think, it will be good. It is not that the Members want to 
rush through this or the Members want to avoid discussion in this House. Members very 
much wanted to discuss it in the House. But the sanctity of August 15 and the logistics 
involved in reaching out to distances was the background of the discussion, yesterday. That 
is why I submit to you to take the sense of the House in the matter. There is no question 
of discussion that this is not the tradition of suspending the Question Hour. Sometimes, as 
the Chair rightly observed, the House is adjourned because of disruptions. It had happened 
for ten days. But my request is not to call it as a ‘disruption’. If the Chair takes the sense 
of the House and if everybody agrees to it, then, let us go by that and complete it by  
1o’ clock. But if the Chair decides otherwise, the Government has no problem either way. 
But the understanding reached yesterday was this. …(Interruptions)...

MR. CHAIRMAN: Venkaiahji, this matter has been discussed, this morning, with 
your colleague. The point is, there are different views. The Chair is aware that there are 
different views. There may be more  people of one view and less people of one view. 
For the Chair, it is very difficult to decide. The core matter is िक हमारे पास समय है िक 

नह� उन दोन; िबल; को ख=म करने के िलए। जजम&ट यह है और यह चीज िडटेल म& िड-कस हुई 

है िक हमारे पास समय है, तो िफर अपनी जो �ैa�टस है कल कोई दूसरा खड़ा हो जाएगा और 
कहेगा िक स&स ऑफ हाउस यह है िक आप �
नकाल मत चलाइए, तो बड़ी मुa
कल हो जाएगी। 
चेयर की पोिजशन एि�िशएट कीिजए। The Chair is assuring the Members that there is 
enough time to go through the  procedures. हमारे पास अम&डम&bस अभी आ रहे ह7। जब तक 

व ेअम&टम&bस सकु@ लेट नह� ह;गे तो दूसरा ऑ^जे�शन उठ जाएगा। 

DR. V. MAITREYAN: Sir, there may be enough time. But there should be enough 
number too at the time of voting. …(Interruptions)…

MR. CHAIRMAN: We appreciate the  requirement, Maitreyanji. We appreciate 
the requirement. But the amendments are still coming in. I have just announced िक साढ़े 

9यारह बजे तक अम&डम&bस हम ल&गे, उसके बाद नह� ल&गे। तो बगैर अम&टम&bस के आप कैसे उस 

पर कोई काय@वाही कर&गे? Amendments have to be circulated. So, please understand the 
practicality. …(Interruptions)… Sharadji, may I request you to please allow the 
Question Hour to run. …(Interruptions)… Q. No. 521.

Re.  Demand to suspend  Question Hour


